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MATTERS RAISED WITH PERMISSION

Low conviction rate in rape cases
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 Transliteration in Urdu script.
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SHRIMATI JAYA BACHCHAN (UTTAR PRADESH): Sir, I associate myself
with the matter raised by the hon. Member.

SHRI PAVAN KUMAR VARMA (BIHAR): Sir, [ associate myself with the matter
raised by the hon. Member.

SHRI ARVIND KUMAR SINGH (UTTAR PRADESH): Sir, I associate myself
with the matter raised by the hon. Member.

SHRI K.N. BALAGOPAL (KERALA): Sir, I associate myself with the matter
raised by the hon. Member.

SHRIMATI JHARNA DAS BAIDYA (TRIPURA): Sir, I associate mysell with
the matter raised by the hon. Member.

SHRI M.P. ACHUTHAN (KERALA): Sir, I associate mysell with the matter
raised by the hon. Member.

SHRI D. RAJA (TAMIL NADU): Sir, I associate myself with the matter raised
by the hon. Member.

SHRI DARSHAN SINGH YADAV (UTTAR PRADESH): Sir, [ associate myself
with the matter raised by the hon. Member.

SHRI ALT ANWAR ANSARI (BIHAR): Sir, I associate myself with the matter
raised by the hon. Member.

SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: All the names of the hon. Members, who have

associated themselves with 1t, may be included.
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